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CP No. (IB) 16/ALD/2018

Ms. Monica Nanda.,PCS files memo on behalf of the
Operational Creditor along with Swatik  Tripathi, PCS
representing the Operational Creditor and also files a copy of
the authorisation from Director of the Company, which is taken
on record.

A formal notice be issued by the Registry of this

Tribunal to the Corporate Debtor Company.

The matter to be listed on 26" March, 2017.

Date: 26/02/2018 H.P. Chaturvedi,—
Member(Judicial)

Tvped by
Jvoti
(Stenographer)



